
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE BENCH AT 

CHENNAI 

ORIGINAL APPLICATION No. 126 of 2022 

(Under Section 18(1) read with Sections 14 & 15 of National Green Tribunal Act, 

2010) 

IN THE MATTER OF: 

 

C.Senthil Nathan 

S/o. R.Chandrasekaran 

No. 8/2, 5th Street, Venkateshwara Colony, 

Kodungaiyur, Chennai – 600 118. 

..Applicant 

Vs 

1. State of Tamil Nadu 

Represented by its Principal Secretary 

Environment Forest & Climate Change Department 

Secretariat Complex, Namakkal Kavignar Maaligai, 

Chennai – 600 009 

Email: forsec@tn.gov.in ,Ph: +91 044 25671511 & others 

 

LIST OF DOCUMENT FILED ON BEHALF OF 7th RESPONDENT 

S.No Date Document Description Page No 

1.  09.12.2022 Reply Statement filed by 7th Respondent  

2.  01.04.2003 Trade License Application  

3.  20.12.2004 Registration with Ministry of MSME  

4.  28.03.2008 Certificate issued by Department of 

Industries and Commerce 

 

5.  23.09.2009 Certificate issued by the 2nd Respondent  

6.  03.07.2012 Renewal license issued by the Chennai 

Corporation 

 

7.  11.05.2022 Letter issued by the CMDA to 7th  

1



 

Respondent 

8.  07.09.2022 Factory license issued by the Department of 

Industries safety and Health 

 

9.  06.11.2022 The 2nd Respondent issued Pollution 

control certificate 

 

10.  15.03.2018 Representation of the 7th Respondent to the 

2nd Respondent. 

 

11.  18.08.2022 Complaint lodged with Deputy 

Commissioner of Police 

 

12.  20.08.2022 Representation to the 5th Respondent to 

renew license 

 

13.  22.08.2022 Complaint lodged with Deputy 

Commissioner of Police 

 

14.  21.08.2022 Complaint to the Chief Minister Cell   

15.  24.08.2022 Representation to the 6th Respondent  

16.  26.08.2022 Complaint lodged with the Bar Council of 

Tamil Nadu and Puducherry against the 

Applicant 

 

17.  28.08.2022 Outpatient treatment slip issued to the 

Driver of the Transport Vehicle 

 

18.  29.08.2022 Complaint to the Deputy Commissioner of 

Police 

 

19.  21.09.2022 Request letter to renew the Trade License 

sent to the Chennai Corporation 

 

 

Dated at Chennai on 7thDay of December 2022 

 

Counsel for 7th Respondent 
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BEFORE THE HON’BLE NATIONAL 

GREEN TRIBUNAL SOUTHERN ZONE 

BENCH AT CHENNAI 

ORIGINAL APPLICATION No. 126 of 

2022 

(Under Section 18(1) read with Sections 

14 & 15 of National Green Tribunal Act, 

2010) 

 

IN THE MATTER OF: 

C.Senthil Nathan 

..Applicant 

Vs 

1. State of Tamil Nadu 

Represented by its Principal Secretary 

& 6 others 

..Respondents 

 

REPLY STATEMENT AND DOCUMENTS 

 

 

 

 

 

 

 

 

 

K.ELANGOO 

B.K.GIRISH NEELAKANTAN 

Counsel for 7th Respondent 

 Mob: 9444236620
Email: bkgirishneelakandan@gmail.com
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